
 
GOVERNMENT OF INDIA 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 
 

RAJYA SABHA 
UNSTARRED QUESTION NO.  3249 

TO BE ANSWERED ON 21.08.2025 
 

Forest cover and tree felling permissions in the TTZ 
  
3249. SHRI SHAKTISINH GOHIL:  
            
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 
(a) the district-wise forest cover data in the Taj Trapezium Zone (TTZ) as per the latest 

Forest Survey of India report;  
(b) the extent of Government-owned forest land in each district of the TTZ; 
(c) whether complex tree felling permission discourage plantations on private land;  
(d) the steps taken to simplify felling permissions in the TTZ; and  
(e)  whether the Ministry proposes to approach the Supreme Court for guidelines or  

exemptions to promote agroforestry in the TTZ?                                                           
                     
 

                         ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(SHRI KIRTI VARDHAN SINGH) 

  
 
(a) & (b)  Forest Survey of India (FSI), Dehradun, an organization under the Ministry of 

Environment, Forest and Climate Change, carries out the assessment of forest and 
tree cover of the country biennially and the findings are published in the India State 
of Forest Report (ISFR). The forest cover assessment is a wall-to-wall mapping 
exercise based on remote sensing supported by intensive ground verification and 
field data from the National Forest Inventory.  As per the latest ISFR 2023, the 
details of forest cover of six districts of the Taj Trapezium Zone (TTZ) is given in 
Annexure-I.  The district-wise details of forest land (Recorded Forest Area) are not 
maintained by the Ministry.  
 

(c) to (e) As per the information received from the Uttar Pradesh State Forest Department , an 
IA was filed before the Hon’ble Supreme Court by the TTZ Authority seeking 
relaxation in tree felling permission, on the basis of which the Hon’ble Supreme 
Court, vide its order dated 01.05.2025 has given certain directions regarding tree 
felling and also granted exemption for felling of agroforestry species of Poplar, 
Eucalyptus, and Melia dubia.  

   
******



Annexure I 
 

Annexure referred to in reply to part (a) &(b) of the Rajya Sabha Unstarred Question 
No. 3249 due for answer on 21.08.2025 regarding Forest Cover 
and tree felling permissions in the TTZ 

 
Forest Cover of six districts of the Taj Trapezium Zone  

as per India State of Forest Report (ISFR) 2023  
 

(Area in Square kilometre) 
Six Districts of Taj 
Trapezium Zone 

Geographical 
Area (sq km) 

Total Forest 
Cover (sq km) 

Agra (Uttar Pradesh) 4027.03 274.73 

Mathura (Uttar Pradesh) 3339.64 53.34 

Firozabad (Uttar Pradesh) 2360.82 60.97 

Etah (Uttar Pradesh) 2490.43 20.82 

Hathras (Uttar Pradesh) 1840.49 22.09 

Bharatpur (Rajasthan) 5066.97 214.28 

Total 19125.38 646.23 
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